687 Written Answers

The Minister of Labour (Shri K. K,
Desal): (a) A statement showing the
comparative figures of the daily
average number of persons working
in and about important categories of
‘mines regulated by the Indian Mines
Act for the years 1949—53 (1951—353 in
the case of gold mines) is placed on
the Table of the Sabha. [See Ap-
pendix 1I, annexure No. 82.]

(b) The Indian Mines Act was ex-
tended to the mines in Part B States
with effect from the 1st April 1951,
and, therefore, taking 1951 year as
‘basis, the enclosed statement shows
that there har been a small increase
‘in the total employment in the years
0T ancd 1955. In the circumstances
there is no reason to believe that
there has been any fall in employ-
ment calling for special measures.
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